
Annex X 

[See Part A, Section I, paragraph 1 (ii) (g)] 

Booking of forward contracts on past performance basis-  

Report as on ………………………….. 

Name of the Bank-  

(in USD million) 

Notes: 

1. The position of the bank as a whole shall be indicated. 

2. Amounts in columns 2, 3, 4 and 5 should be cumulative positions over the year. 

Outstanding amounts at the end of each financial year shall be carried over and taken into 

account in the next year’s limit and therefore shall be included while computing the eligible 

limits for the next year.  

  

 

 

website: www.fema.rbi.org.in                                                     email: fedcofmd@rbi.org.in  
 

70


	PART – A
	RISK MANAGEMENT
	SECTION I
	Facilities for Persons Resident in India other than Authorised Dealers Category-I
	4. Currency Futures on recognised Stock /New Exchanges

	 SECTION II
	Facilities for Persons Resident outside India
	1. Facilities for Foreign Institutional Investors (FIIs)
	2. Facilities for Non-resident Indians (NRIs) 
	3. Facilities for Hedging Foreign Direct Investment in India
	4.  Facilities for Hedging Trade Exposures, invoiced in Indian Rupees in India
	5.  Facilities for Hedging of ECBs, designated in Indian Rupees, in India


	 SECTION III
	Facilities for Authorised Dealers Category-I
	1. Management of Banks’ Assets-Liabilities
	2. Hedging of Gold Prices
	3. Hedging of Capital


	4. Participation in the currency futures market in India
	5. Participation in the exchange traded currency options market in India
	PART B
	ACCOUNTS OF NON-RESIDENT BANKS
	1. General
	2. Rupee Accounts of Non-Resident Banks
	3. Funding of Accounts of Non-resident Banks
	4. Transfers from other Accounts
	5. Conversion of Rupees into Foreign Currencies
	6. Responsibilities of Paying and Receiving Banks
	7. Refund of Rupee Remittances
	8. Overdrafts / Loans to Overseas Branches/ Correspondents
	9. Rupee Accounts of Exchange Houses


	 PART C
	INTER-BANK FOREIGN EXCHANGE DEALINGS
	1. General
	2. Position and Gaps
	3. Inter-bank Transactions
	4. Foreign Currency Accounts/ Investments in Overseas Markets 
	5. Loans/Overdrafts


	 PART D
	REPORTS TO THE RESERVE BANK
	Annex I
	 Annex II 
	 Annex III
	Annex IV
	 
	Annex V
	Annex VI 
	 Annex XII
	Annex XIII
	   Annex XIV
	 Annex XVI
	 Appendix 



